
 189  Re  :  Counting  of  Votes  in  Bihar  CHAITRA

 [English]
 14.00  hrs.

 The  Lok  Sabha  re-assembled  after  lunch
 at  Fourteen  of  the  Clock.

 (Mr.  Speaker  in  the  Chair).

 (Interruptions)
 14.02  hrs.

 At  this  stage,  Shri  Mohammad  Ali  Ashraf  Fatmi  and
 some  other  hon.  Members  came  and

 stood  on  the  floor  near  the  Table.

 (interruptions)

 RE  :  COUNTING  OF  VOTES  IN  BIHAR

 THE  MINISTER  OF  WATER  RESOURCES  AND
 MINISTER  OF  PARLIAMENTARY  AFFAIRS  (SHRI
 VIDYACHARAN  SHUKLA)  :  Sir,  in  the  Chamber  we  have
 decided  to  share  with  the  House  the  information  about
 the  number  of  constituencies  in  Bihar  where  counting
 will  be  taken  up  today.  (interruptions)

 ।  you  can  appeal  to  the  Hon.  Members  to  resume
 their  seats  and  to  listen  to  me,  |  would  like  to  give  the
 information  which  we  have  got.  (/nterruptions)  ।  will  be
 helpful  to  the  Members.  ...(Interruptions)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 HUMAN  RESOURCE  DEVELOPMENT  (DEPARTMENT
 OF  YOUTH  AFFAIRS  AND  SPORTS)  AND  MINISTER  OF
 STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 (SHRI  MUKUL  WASNIK)  :  This  behaviour  on  the  part  of
 Janata  Dal  Members...(/nterruptions)

 MR.  SPEAKER  :  |  think,  this  is  very  unreasonable.
 Mr.  Minister,  if  you  move  a  motion  against  the  Members
 to  expel  them  from  the  House,  |  will  allow  it  at  4.00  P.M.

 ...(Interruptions)
 MR.  SPEAKER  :  Now  the  House  stands  adjourned

 to  meet  at  4.00  PM.

 14.05  hrs.

 The  Lok  Sabha  then  adjourned  till
 Sixteen  of  the  Clock.

 \
 [English]
 16.00  hrs.

 The  Lok  Sabha  re-assembled  at  Sixteen  of  the  Clock

 (Mr.  Speaker  in  the  Chair)

 ...(Interruptions)
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 [Translation]
 MR.  SPEAKER  :  Let  the  hon’‘ble  Minister  speak  first.

 ...(Interruption)
 MR.  SPEAKER  :  Please  listen  him  first.

 (interruptions)
 16.01  hrs.

 [English]

 At  this  stage,  Shri  Mohammad  Ali  Ashraf  Fatmi
 and  some  other  Hon.  Members  came  and

 stood  on  the  floor  near  the  Table.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 HUMAN  RESOURCE  DEVELOPMENT  (DEPARTMENT
 OF  YOUTH  AFFAIRS  AND  SPORTS)  AND  MINISTER  OF
 STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 (SHRI  MUKUL  WASNIK)  :  Sir,  they  should  listen  to  the
 Minister  first...(/nterruptions)

 Sir,  they  should  first  listen  to  the  Minister.  There  is
 a  very  important  statement  going  to  be  made
 ...(Interruptions)

 Sir,  it  seems  that  they  are  not  prepared  to  listen  to
 anything  ...(/nterruptions)

 MR.  SPEAKER  :  Papers  to  be  laid  on  the  Table.

 PAPERS  LAID  ON  THE  TABLE

 16.02  hrs.

 [English]

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Urban  Affairs  and  Employment  for  1995-1996.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 URBAN  AFFAIRS  AND  EMPLOYMENT  (SHRI  P.K.
 THUNGON)  :  Sir,  on  behalf  of  Shrimati  Sheila  Kaul,  |

 beg  to  lay  on  the  Table  a  copy  of  the  Detailed  Demands
 for  Grants  (Hindi  and  English  versions)  of  the  Ministry
 of  Urban  Affairs  and  Employment  for  the  year  1995-96.

 [Placed  in  Library,  See  No.  LT  7270/95]

 Detailed  Demands  for  Grants  of  the  Ministry  of
 Extemal  Affairs  for  1995-96.

 THE  MINISTER  OF  EXTERNAL  AFFAIRS  (SHRI
 PRANAB  MUKHERJVEE)  :  Sir,  |  beg  to  lay  on  the  Table
 a  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and

 English  versions)  of  the  Ministry  of  Extemal  Affairs  for
 the  year  1995-96.

 [Placed  in  Library,  See  No.  LT  7271/95]


